
HIGH COURT OF JAMMU AND I(ASHMIR AT SRINAGA|::

To

The Principal District & Sessions Judge,
Poonch, Ramban, Kulgam, Shopian, Ganderbat,
Kupwara, Bararpulla and pulwama

Most
Urgent

t-4: ffo qllsl, bt: e;-oe-u
Copy to the :- ,
lncharge N I C, High Court of J&K, Srinagar for

nr" 

faithfuily,
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no, /6 e''r6- Qefs/s-Dated, W
Subject :- physical Verification of pending Cases.

Sir,

Kindly refcr this office retter No:- g749 -7usts Dated:_
0t.07.2017, and 15092-sts r.ri: 25.07.20L7 on the subject cited above, it is
requested that the aforemenl.ioned requisite ( consolidated ) information is
still awaited over a rapse of three weeks inspite of of two reminders .

ln this connection, it is once again requested that the
requisjte information may be sent to this cffice by e.mair hcjmu_jk@ nic.in
or by tele. Fax No. org4 2506639 at the earriest enabring us to
communicate the same to the conclrned authority .
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